FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR
APEX STEEL PRIVATE LIMITED OPERATING IN
STEEL INDUTRY AT PATNA, BIHAR

(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

‘—SL 7 RELEVANT PARTICULARS i
1| Name of the corporate debtor along with Apex Steel Private Limited
PAN & CIN/ LLP No. PAN: AAECA0835G
CIN: U273 10BR1999PTC008912
7| Address of the registered office 106, Ashiana Towers Exhibition
) Road, Patna, Bihar, India,800001 |
B URL of website Not Available
4. Details of place where majority of fixed Fatuha Industrial Area, Plot no. C-
assets are located 7, Road no. 9, Patna: 800001.
5. Installed capacity of main products/
services
6. Quantity and value of main products/ Information not Available
services sold in last financial year
7. | Number of employees/ workmen » NIL*
8 | Further details including last available  * | Details can be sought by emailing
financial statements (with schedules) of - ‘irp.apexsteel@gmail.com
two years, lists of creditors are available at
URL:

9. | Eligibility for resolution applicants under Will be shared separately with the
section 25(2)(h) of the Code is available at | Applicant after receiving the

URL: request  through email  at
cirp.apexsteel@gmail.com from
Resolution Applicants.
10. | Last date for receipt of expression of 24" December, 2023
interest
11. | Date of issue of provisional list of 31 January, 2024

prospective resolution applicants
2. | Last date for submission of objections 10 8™ January, 2024
provisional list __‘
Date of issue of final list of prospective 18™ January, 2024
resolution applicants
14. | Date of issue of information memorandum, | 23" January, 2024
evaluation matrix and request for

resolution plans to prospective resolution

i3.

applicants
15. | Last date for submission of resolution 22M February, 2024
plans
16. | Process email id to submit Expression of cirp.apexsteel@gmail.com
Interest
*As per the best available information received from the suspended Board of Directors.

o2 5

N fz—/“""'aﬂ\\\\’(IL\u
NN T AJAY KUMAR AGARWAL
Interim Resolution Professional
For Apex Steel Private Limited
Regd NO.‘.lBBl/IPA—OOZ/IP—N00608/201 8-19/11859
Plot no. IID/31/1, Street No. 1111,
PS QUBE, Unit Number 1015A, 10 Floor
25 Beside City Centre 2, Kolkata-700161
AFA Valid Upto: 8" November, 2024

Place:; Kolkata
Date: 09.12.2023
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India Tourism Development Corporation Ltd.

(A Government of India Undertaking)
Registered Office: SCOPE Complex, Core-8, 6th Floor, 7 Lodhi Road, New Delhi-110003
Email: vkjain@itdc.co.in, Website: www.itdc.co.in CIN: L74899DL1965G01004363
Notice

Transfer of Equity Shares of the Company to Investor Education and Protection Fund

Notice is hereby given that pursuant to the provisions of Section 124 of the Companies Act, 2013 and the |

Investor Education and Protection Fund Authorty (Accounting, Audit, Transfer and Refund) Rules, 2016 as
amended (the “Rules”), the equity shares of the Company in respect of which dividend has not been paid or
claimed by the shareholders for seven (7) consecutive years or more are required to be transferred by the
Company to the demat account of the Investor Educationand Protection Fund Authority (the “Authority™)

In accordance with the Rules. the company has sent individual notice/emails to all the shareholder whose
shares are liable to be transferred to the IEPF Authority. The Company has uploaded complete details of such
shareholder including folio number or DP 1D & Client ID and number of equity shares due for transfer to the

Authority on its website www.itde.co.in under Investor's Corner section. Shareholders are requested to referto |

the said website to verify the details of unpaid/unclaimed dividend and the shares liable to be transferred to the
Authaority,
The concerned shareholder, holding equity shares in physical form and whose shares are liable to be

transferred to the authority, may note that the Company would be issuing new share certificate(s) in lieu of the |
original share certificate(s) for converting the said shares into demat form, after following the procedure as |

prescribed by the Ministry of Corporate affairs,; thereafter the said shares would be transferred to the Authority.
The original share certificate(s) registerad in the name of shareholder(s) will stand automatically cancelled,
For the equity shares held in demat form, the Company would inform respective depository of the shareholder
by way of corporate action for transfer of such shares in favour of the Authority.

In case the company does not receive any communication from the shareholders by 6th March, 2024, the |

Company shall with a view to comply with the requirement as set out in the Rules, transfer such shares to the
|IEPF Authority without any further notice. Please note that no claim shall lie against the Company in respect of
the shares transferred to the Authority inciuding all benefits accruing on such shares, if any, can be claimed back
by the concerned shareholder from the Authority after following the procedure prescribed in the rules.

In case of any queries in respect of the above matter, the shareholder may contact the Registrar and Share
transfer agent of the M/s KFin Technologies Private Limited, Selenium Building, Tower-B, Plot No 31 & 32,
Financial District, Nanakramguda, Serilingampally, Hyderabad, Rangareddi, Telangana, India - 500032, Tele

IN THE COURT OF SH. AJAY GARG,
ADJ-01, EAST, KKD, COURTS DELHI
P1. Shri Praveen Kumar aged about 50 years 8lo Shn
Mabesh Chand Soti, Residant of willage Singoli Taga,

Dest: Baghpat- 250101, Uttar Pradesh.

P2. Shri Navesn Sharma, ﬂgrd about 36 years, Sio

Mshesh Chanid Sati, Resident of Village Sigok

Taga, dist:Baghpat- 250101, Uttar Pradesh.
VERSUS ..Petitionars

R1 STATE Through, The Chel Secretary, Players

Buikdings, Delti Secretariat, GNCT of Delki,

250001, Uttar Pradesh.

R3 Smi. Ainju, Dio Late. Shri Ishwar Chandra, Wio
Shri. Sanat Shetty, R'o 30800, West El Paso,
Steest heoken Arrow- 74012 LS A

R4 Smt. Preeti Chandea, Do Late. |shwar
Chandra, Wo Shri Sangay Gupta,Rlo Blue Barrow
Ride, Ellicatt Civy, Maryland, (M.0)-21042, U.5.4
RS Kusnari Ritu Chandra, Olo Late, Shn. |shwar
Chandra, Rlo 12, Gandhi Nagar, Garh Road,
Mearut, Uttar Pradesh. ..Respondents

PETITION UNDER SECTION 270 READ WITH SECTION
276 OF INDIAN SUCCESSION ACT, 1825 FOR GRANT
OF PROGATE IN RESPECT OF WILL DATED 19.04.2022
IN RESPECT OF THE ESTATE BELONGING

T0 THE DECEASEDILATE) SHRI ISHWAR CHANDRA.
VWhereas a Petition under saction 278 of the Indian
Succession Act, 1925 for grant of Probate. Notice
is hereby gwen 1o the general public that an
persan having objection for Grant of Letter o
Admirasteation/Prabate lmmaovable PruEwn of
the deceased Ishwar Chandra Sle Late. Sh,
Mamraj Sati Rlo 12, Gandhi Nagar, Meerut,
Uttar Pradesh in respect of-- 2441 Village
Mandawah, Fazalpur, School Block, New Dethi-92,

Whereas the 10/01/20248 at 10'0 elock = the
forenoon has heen fived for hearing of the case,
potice is hershy given that persom hawving any
interest n the administration of the comcerne
may if he!she desire appear m this Court of the said
10i01/2024 3nd see the proceedings.

Given under my hand the seal of this court on thig
17111/2023. e

Mote:- Original weill nat in judicial record

Biharsharif - Il Branch

poicr Q5 - Canara Bank

I eEEIY ol avaEseg

NOTICE UNDER SECTION 13 (2) OF THE SECURITISATION & RECONSTRUCTION
OF FINANCIAL ASSETS & ENFORCEMENT OF SECURITY INTEREST ACT, 2002

A Gowt, of Indila Undeartaking

DEMAND NOTICE

To, - Borrower Cum Mortgagor - Sri Mithlesh Prasad. S/o Baleshwar Prasad, Address:- Vill Sundar Bigha, Ajanaura, Noorsarail, Nalanda, Bihar,
803114, Guarantor - Sri Manoj Kumar, S/o Sri Paras Singh, Address - At Post Maghra, PS - Despnagar, Bihar Shanf, Bihar, 803101

Date of Sanction

Sanction Amount

Total Liability as on 17.11.2023

_ : i1 -
H'gr?;m‘nga'lmﬁrﬂgawm lf]a?g_zsm ishwarl |31 No. Loan No. Nature of Loan / Limit
Chandrs, R 12, GandhiNgar, G Roze, Meerut| | 1. | 75667740000295 | Housing Loan

09.11.2015

Rs. 10,00,000.00

Rs. 9,81,383.24 plus interest and charges

The above said loan / credit facilities are duly secured by way of mortgage of the assets more specifically discribed in the schedule hereunder, by
virtue of the relevant document executed by you in our favour. Since you had failed to discharge your liabilities as per the terms and conditions
stipulated, the Bank has classified the debt as NPA on - 24.10,.2023 Hence, we hereby issue this Notice to you under section 13(2) of the subject Act
calling upon you to discharge the entire liability of Rs. 9,81,383.24 (Rupees Nine lakhs eighty one thousands three hundreds sighty three and paisa
twenty four only) with accrued and upto date interest and other expenseas, within sixty days from the date of the notice, failing which we shall exercise
all or any of the rights under section 13(4) of the subject Act.

Further, you are hereby restrained from dealing with any of the secured assels mentioned in the schadule in any manner whatsoever, without our prior
consant. This is withoul prejudice o any ather nights available to us under the subject Act and / or any other law in force.

Your attention Is Invited ta provisions of sub-section (8) of Section 13 of the SARFAESI Act., in respec! of lime available, lo redeem lha secured assals.
The demand notice had also been issued to you by registered Post Ack. due to your last known address available in the Branch record.

Details of Security Assets - As Per Sale Deed No 2867, Dated -24.03.2014 : Properly situated at Mauza- Rasalpur, Thana Mo- 65, Khata No- 336,
Khasra No 563, Moorsarai, Nalanda, Bihar, 803114, Extent of Area- 1.5625 Decimal Boundary : North - Balendra Rajak, South - Pyne thereafter
Parwalpur Road, East -Binay lal, West - Nandlal Rajak. Name of title holder- Mr. Mithlesh Prasad S/o Baleshwar Prasad

Date -

18.11.2023

Authorised Officer (Canara Bank)

Biharsharif - |l Branch

oIl Qb - Canara Bank

TFTELY WIEETY T aYary

NOTICE UNDER SECTION 13 (2) OF THE SECURITISATION & RECONSTRUCTION
OF FINANCIAL ASSETS & ENFORCEMENT OF SECURITY INTEREST ACT, 2002

A Gowvi. of India Undertaking

DEMAND NOTICE

To, -Borrower - M/s Jai Maa Bhagwati Traders, Proprietor - Sri Mithlesh Prasad, S/o Baleshwar Prasad, Guarantor Cum Mortgagor - Smt.
Bibha Kumari, W/o Mithilesh Prasad, All are Resident of Vill - Sundar Bigha Ajnaura, Noorsarai, Nalanda, Bihar-803114, Guarantor - Sri Manoj
Kumar Slo Sri Paras Singh.hddress - At Post Maghra, PS - Daapnaggr. Bihar Sharif, Bihar, 803101

No.:91-40-67161517. Email: anil.leroid @ kfintech.com.

For India Tourism Development Corperation Limited

Placa: Mew Delhi
Date: 09.12.2023

One stop solution for all your Travel, Tourism and Hospitality needs

NATIONAL BOOK TRUST, INDIA

%% Ministry of Education, Government of India
nkm’dm 5 Institutional Area, Phase-ll, Vasant Kunj,
= Q¥ - New Delhi-110070 Phone: 011-26707798,
Email: recruitment@ nbtindia.gov.in

VACANCY NOTICE
Advt. No. Esit./26/2023

National Book Trust, India invites applications for the
following post on deputation basis for its Head Office, New
Delhi, as per details here under:

S. No. Name of Post No. of Post & Level
1. |Joint Director 01 Post
(Administration & Finance) New Delhi Level-12

Last date of submission of the applications

will be 14.12.2023

Candidates who have submitted their application

against Advt. No. 18/2023 need not apply again.

For further details visit NBT Website www.nbtindia.gov.in
CBC-21103/12/0035/2324

Additienal District Judge, East KKD. Delhi ; - - —
Sl No. Loan No. Nature of Loan / Limit Date of Sanction Sanction Amount Total Liability as on 17.11.2023
(i) | 75661400000555 Working Capital 28.09.2020 Rs. 10,00,000.00 | Rs. 10,07,101.62 plus interest and charges
Whilst care is taken prior to (ii) 170002903323 GECL 3.0 22.12.2021 Rs. 1,00,000.00 |Rs. 82,545.98 plus interest and charges
acceptance of advertising (iil) | 75669160000221 GECL 24.06.2020 Rs. 1,50,000.00 |Rs. 60,215.48 plus interest and charges

copy, it is not possible to verify
its contents. The Indian

Sd/- Express (P) Limited cannot be
(VK Jain) held responsible for such
Company Secretary contents, nor for any loss or

damage incurred as a result of
transactions with companies,
associations or individuals
advertising in its newspapers
or Publications. We therefore
recommend that readers
make necessary inquiries

before sending any monies or Noorsaral. Dist - Nalanda

The above said loan / credit facilities are duly secured by way of mortgage of the assets more specifically discribed in the schedule hereunder, by
virtue of the relevant document executed by you in our favour. Since you had failed to discharge your liabilities as per the terms and conditions
stipulated, the Bank has classified the debt as NPA on - 24.10.2023 Hence, we heraby issue this Notice to you under section 13(2) of the subject Act
calling upon you to discharge the entire liability of Rs.11,49,863.08 (Rupees Eleven lakhs forty nine thousands eight hundreds sixty three and paisa
eight only) with accrued and upto date interest and other expenses, within sixty days from the date of the notice, failing which we shall exercise all or
any of the nghts under section 13(4) of the subject Act.

Further, you are hereby restrained from dealing with any of the secured assets mentioned in the schedule in any manner whatsoever, without our prior
consent. This is without prejudice to any other rights available to us under the subject Actand / or any other law in force.

Your attention is invited 1o provisions of sub-section (B) of Section 13 of the SARFAESI Act., in respect of lime available, lo redeem the secured assels,
The demand notice had also been issued to you by registered Post Ack. due to your last known address available in the Branch record.

Details of Security Assets - As Per Sale Deed No 1812 Dated 25/02/2014 - Mauza - Ashanagar, Mohalla- Ashanagar Part, Thana No-132, Anchal-
Biharsharif, Khata No. - 263, Khasra No. - 1357, Ward No 14/06, Tauzi No. - Bihar Govt., Boundary- North - Plot Mo. 1357, South -5’ Ft Rasta, East -
Bablu Pd & \ed Pd Rajak, West - Niz. Area-1.687 Decimal, Name of Title Holder - Smt Bibha Kumari, W/o Mithilesh Prasad, R/o Sundar Bigha, PS-

entering into any agreements

with advertisers or otherwise
acting on an advertisement in
any manner whatsoever.

PUBIIc Auction Notice
Debts Recovery Tribunal
A, B & F Wings, Karpuri Thakur Sadan, Ashiana Digha Road, Patna-800025
Union Bank of India, Main Branch, Abhay Bhawan, Fraser Road, Patna
Vs
M/s Aryan Food Products & Others
(In R.P. Case No. 389/2018 arising out of Certificate No. OA. 745/2017)

E-AUCTION SALE NOTICE

As per order dated 03/11/2023, under mentioned property will be sold by public online e-Auction on
the date and time mentioned herein for recovery of Rs. 5,56,11,565/- payable by you/him in respect of O.A.
No. 745/2017 dated 28.06.2018 + interest and cost from M/s Aryan Food Products & Others, the sum is
recoverable together with interest, cost, charges, as per the certificate. The auction sale will be by way off
online e-Auction.
Description of Property:

FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
APEX STEEL PRIVATE LIMITED OPERATING IN STEEL INDUSTRY AT PATNA, BIHAR
|Under sub-raguiadion {1) of reguialion 364 of the Insclvency and Bankruptcy Board of Inda
(Insclvency Resolution Process for Corporate Perzons) Reguiations, 2016)

5L | RELEVANT PARTICULARS
1. | Name of the corporale deblor slong with | Apex Steal Private Limiled
BAN & CIN/ LLP Na, PN AAECADEISS

CIN: U2T3M0BR1959PTCO0812
| 108, Ashiana Towers Exhibition Road, Patna
| Biar, India, 300001

Mol Availatie
| Fatuha indusing Area, Plot no. C-7, Road no

9, Patna: 800001,

2. | Address of tha repisterad office

3. | URL of wehbsile
4 | Detals of piace where majonty of fied
| assets ara located |
5. | Installed capaciy of main procucts! sevvices |
6. | Quanity and value of man products
services soid In last fnancsal vear
7._| Number of employees! workmen T s
8. | Further details nehoding last available Dretails can be sought by emailing -
fnancal slatements fwill schedides) of o Girp apexsieelifigmail com
yaars, lists of credilors are available at URL
9. | Eligibility for resakution appbcants under
sacion 25{2){h) of fha Code s avaiable al LAL:

Infarmaton rol Aviilable

| Wik be shared separately with the Apglicant
aftar recaiving the request

threwgh emai al cirp. apexsteel@gmail com
fram Resalution Applicants
24th December, 2083
Ird January, 2024

10.| Last date for receipt of axpression of mierest | B
11.| Date of issua of prowisional kst of prospective
resalulion applicants
12.| Last date for submission of abjections to
| provisional list
13.| Date of m=us of final ist of prospechive
resolulion appicanis
14| Date of issue of information memarandum,
evalugtion malrix and raguest for rascluton
| plans to prospactive resoiution applicants
15| Last clabe for submission of resokilion plans
16, | Prooess emal i 1o subet Expression of Inlerest

| 8th January, 2024
| 1B January, 2024
| 23 January, 2024

: 22nd February, 2024
cirp.apaxsiealilgmal com

*As per the best avadable infarmation recesvied from the suspended Brard of Directars. i

AJAY KUMAR AGARWAL

Interim Resoluton  Professional

Far Apex Stee! Private Limiled

Regd Mo, IBEIIPA-DI2IP-NDE0R2018-18111858

Flot no. 1D{3111, Streal No_ 1111,

PS QUBE, Uinit Number 10154, 1{th Foor Besda City Cantre 2, Kalkata-TI01E1

Place: Kotkata
Dale: 09.12.2023

Date and time of

Details of scheme of Property Reserve Price EMD Tahan

T, ITmmovable property of the Cr. Debtor No.Z. RS. RS. T8I0T72028 |
Madhvi Devi through Regd. Sale Deed No. 1856 dt| 3,76,00,000/- | 37,60,000/- between 12.30 P.M.
13.04.2016 Commercial Land and Building situated]  (Rupees (Rupees to 4.00 P.M. with auto
at National Highway-30 Mouza-Dubey Deharia,| Three Crores Thirty extension clause in
Anchal Office- Mohania, Registry Office-Mohania,| and seventy | seven Lacs case of bid in last 5
District-Kaimur, Thana No0.508, Khata No0.15)six Lacs Only)] and sixty | minutes before closing,
Khesra No.38, Area-69 Decimals Boundary-North4 for scheduled| thousands | if required. The amount
Chak Plot-36 Hari Choubey; South- N.H. 30 Road;|  property Only) on by which the bidding
East- Bakieye No.38 Kharidar; and West- Bakieye] or before are to be increased
No.38 Kharidar 16/01/2024 | shall be Rs. 1,00,000/-
ii. Immovable property of the Cr. Debtor No.2, upto 4.00 P.M.

Madhvi Devi through Regd, Sale Deed No. 1857 dt.
13.04.2016 Commercial Land and Building situated|
at National Highway-30 Mouza-Dubey Deharia,
Anchal Office- Mohania, Registry Office-Mohania,
District-Kaimur, Thana No0.508, Khata No.15.
Khesra No.38, Area-69 Decimals Boundary-North-
Chak Plot-36 Hari Choubey; South- N.H. 30 Road;
East- Bakieye No.38 Kharidar; and West- Chak Plof]
39 Bachai Choubey

iii. Immovable property of the Cr. Debtor No.2.
Madhvi Devi through Regd. Sale Deed No. 1858 dt.
13.04.2016 Commercial Land and Building situated]
at National Highway-30 Mouza-Dubey Deharia,
Anchal Office-Mohania, Registry Office-Mohania,
District-Kaimur, Thana No0.508, Khata. No0.15.
Khesra No.38. Area-69 Decimals Boundary-North-
Chak Plot-36 Hari Choubey: South- N.H. 30 Road;
East- Bakieye No0.38 Haal Kharidar;, and West-
Bakieye No.38 Hall Kharidar

iv. Immovable property of the Cr. Debtor No.2,
Madhvi Devi by deposit of Regd. Sale Deed
No. 1859 dt. 13.04.2016 Commercial Land
and Building situated at National Highway-30
Mouza-Dubey Deharia, Anchal Office- Mohania.
Registry Office-Mohania, District-Kaimur, Than
No.508, Khata No.15, Khesra No0.38, Area-6
Decimals Boundary-North-Chak Plot-38 Har
Choubey; South- N.H. 30 Road; East- Bakiey
No.38 Haal Kharidar; and West- Bakieye No.3
Haal Kharidar

v. Immovable property of the Cr. Debtor No.2.
Madhvi Devi through Regd. Sale Deed No. 1860 dt.
13.04.2016 Commercial Land and Building situated|
at National Highway-30 Mouza-Dubey Deharia,
Anchal Office- Mohania, Registry Office-Mohania,
District-Kaimur. Thana No.508, Khata No. 15,
Khesra No.38. Area-66 Decimals. Boundary-North-
Chak Plot-36 Hari Choubey; South- N.H. 30 Road;
East- Gramin Sadak; and West- Bakieye No.38|
Haal Kharidar

AFA Vakd Uplo: Bth Novembes, 2024

The bidding shall take place through “On line Electronic Bidding” through the website httgls:udrt.
auctiontiger.net (Certificate based) from 12.30 P.M. to 2.30 P.M. through E-auction as per details below:-

Pharmaceuticals & Medical Devices Bureau of India (PMBI)

(Under Department of Pharmaceuticals, Govt. of India)
E-1, 8" Floor, Videocon Tower, Jhandewalan Extn., New Delhi-110055

Telephone: 011-49431800 | Website: jJanaushadhigov.in

WALK - IN - INTERVIEWS IN PMBI
Advt. No. 08/2023

Pharmaceuticals & Medical Devices Bureau of India (PMBI) iz the implementing
agency for Pradhan Mantri Bhartiya Janaushadhi Pariyojana of Department of
Pharmaceuticals, Ministry of Chemicals & Fertilizers, Government of India. The
objective of the scheme s 1o make available quality generic medicines al affordable
prices to all, PMBI is expanding its operations and has urgent requirement in different
departments. Walk-in-Interviews for such positions shall be held as follows:

Name of Posts Total [Place of |Date & Time | Venue (Place/Address)
& Department Posts | Posting |of Interviews | of Walk-in-Interviews
02

Assistant Manager Delhi & 18.12.2023,
{Sales & Markeding) NCR (MONDAY}
(10:30 AM to
(1:00 PM)
Senior Executivel 03 Delhi & 18.12.2023,
Executive (Sales & NCR (MONDAY)
Marketing) {%251?1% FF’:‘;D p ‘ utitg&s A
St. Executive 02 Allndia 19122023 Bumm?{ﬁan
{Quality Control) (TUESDAY) E-$. 8" Floor '
[:ﬁ%m;" Videocon Tower,
, . : Jhandewalan Exin.,
Sr. Executive (1 All India 19.12.2023 New Dalhi =110055
(Logistics & Supply (TUESDAY)
Chain) {02:00 PM to
0500 PM)
AssistantManager 01 Allindia  20.12.2023,
{IT & MiS) (WEDNESDAY)
{02:00 PM to
05:00 PM)

Eligible candidates may appear for Walk-in-Inferviews on the above-mentioned
dates on given venue. For the application form, salary structure and detalled terms &
conditions visit at our website: janaushadhi.gov.in. CEO

Details of e-auction agency:
Company Name/address: M/s E-procurement Technologies Limited - Auction Tiger, B-704, Wall Street - II,

GOVE
L ARUNACHAL STATE RURAL
(c’.éb)'} LIVELIHOODS MISSION,

ARUNACHAL PRADESH:: ITANAGAR

E-mail :: srimceo@gmail.com / www.arsrim.in

Wy,

File No. ArSRLM-11011(11)/5/2022-ArSRLM-ASRLM (Com. No. 70666)/12982-95

Dated Itanagar, the 30th Nov’23.
Arunachal State Rural Livelihoods Mission (ArSRLM), an autonomous society under the Government of
Arunachal Pradesh supported by National Mission Management Unit (NMMU), Ministry of Rural
Development(MoRD), Government of India intends to recruit willing and competent personnel who arg
willing to put together their knowledge, passion and zeal to work with rural poor at the following posts at
State Management Unit (SMMU), District Mission Management Units(DMMUs) and Block Mission
Management Units(BMMUS) on purely contractual basis and be completely willing to work in rural areas
including remote rural areas of the State primarily with rural poor women under DAY NRLM/DDU-GKY]
framework. Interested candidates would be required to follow the entire process of recruitment as described
in this advertisement.
Further to above, applications are invited from the Indian citizens for filling up the following posts purely on
contract basis for a period not exceeding 1(One) year, any renewal thereof shall be solely based on
performance and subject to continuation of financial support from Ministry of Rural Development, Govt. of
India. The last date for submission of application is 28th December 2023.

1. State Mission Management Unit(SMMID-NBLM

Sl. s INO. o1
No Positions positions
| State Mission Manager (Farm Livelihoods)-[SMM (LH-F)] 1

2| State Mission Manager (Non-Farm Livelihoods)-[SMM (LH-NF)] I

3 | State Mission Manager (Social Inclusion Social Development) - SMM(SISD) |

4| Programme Manager (Knowledge Management Communication)- PM(KMC) 1

5 | Programme Manager (Farm Livelihoods) -PM(F-LH) |

6 | Programme Manager (Financial Management) - PM(FM)

/| Programme Manager (Human KResources)-PM(HR) |

8 | Programme Manager (Management of Information Systems) -PM(MIS) |

9 [ Mission Executive(Social Inclusion Social Development)-ME(SISD) |
10 | Mission Executive (Non- Farm Livelihoods)-ME(NF-LH) |

I'l1 | Mission Executive (Farm Livelihoods)-ME(F-LH) 1
12| Assistant Account (Financial Management)-AA(FM) 4
I3 | Assistant Program(Insfitution Building Capacity Building)- Asstt.Prog(IBCB) 2
14 | Assistant(Financial Inclusion)-Asstt(F1) 2
15 | Personal Assistant to CEO cum SMD -PA to CEO-cum-5SMD. 1

|

16 | Ottice Superintendent-OS

SMMU(NRLM) Tota pA |

2, State Mission Management Unit(SMMU)-DDU-GKY

Opp-Orient Club, Nr. Gujarat College, Ellis Bridge, Ahmedabad - 380006, Gujrat, India.
Contact No. 079-68136889/6891, Mobile No. 9722778828. Website add: https://drt.auctiontiger.neff
e-mail Address : support@auctiontiger.net l
ContactPerson : Mr. Praveen Kumar Thevar E mail: Praveen.thevar@auctiontiger.net or soni@auctiontiger.ne
Details of the facilitation center: Address:- (i) Office of Recovery Officer, A, B & F Wings, 2nd Floor, Karpuri
Thakur Sadan, -Adhiyana Digha Road, Patna-25 and

(if) Union Bank of India, Asset Recovery Branch, 1st Floor, Steel House, Near Police Check Post, Boring|
Road, Patna - 800001.

Name of Contact Person : Mr. Rana Ratnesh Ranjan, Chief Manager and Branch Head, Asset Recovery
Branch, Patna, Mobile No.9011109188 e-mail ID - arb.patna@unionbankofindia.bank

ACCOUNT DETAILS FOR ONLINE MONEY TRANSFER

ACCOUNT NO. & NAME
[ 512001930050000

TERMS & CONDITIONS OF SALE:-
1. The property shall be sold “as is where is basis”.

2. The intending bidders should register the participation with the service provider well in advance and get
user ID and password for participating in E-auction. It can be procured only when the requisite Earnest Money|
Deposit be paid by prescribed mode.

3. To take part in Auction, each bidder shall deposit Earnest Money (EMD) @ of 10% of the Reserv
Price which shall be paid by electronic transfer to the concerned Bank’s EMD Account or through DD
Pay Order drawn in favour of Recovery Officer, DRT., Patna alongwith copy of PAN card, Address proo
and Identity proof with E-mail ID, Mobile No. of bidder. The Envelop containing EMD alongwith detail
of documents should be superscribed R.P. No.389/2018 and in case of the company copy of resolutio
by the Board members of the company or any other document confirming representation/attorney o
the company should reach on or before 4.00 P.M. of 16/01/2024 in the office of Recovery Officer, DRT,,
Patna or should credit the amount in respective Bank’s/Financial Institution’s account. EMD received
thereafter shall not be considered.

4. The successful bidder shall have to pay 25% of the sale proceeds (including EMD) on the next working day
of sale through the mode as stated above.

5. The purchaser shall deposit the balance 75% of the sale proceeds before the undersigned on or before 15th
day from the date of sale of the Property, exclusive of such day, or if the 15th day be Sunday or other holiday,
then on the first office day after the 15th day alongwith the poundage fee @ 2% upto Rs. 1,000/- and @ 1%
on the excess of such gross amount over Rs. 1,000/- by prescribed mode as stated above.

6. In case of default of payment within the prescribed period, the property shall be resold, after the issue of
fresh proclamation of sale. The deposit, after defraying the expenses of the sale, may, if the undersigned
thinks fit, be forfeited to the Government and the defaulting purchaser shall forfeit all claims to the property or
to any part of the sum for which it may subsequently be sold.

7. The Recovery Officer has the absolute right to accept or reject any bid or bids or to postpone or cancel the
e-auction without assigning any reasons.

8. EMD of unsuccessful bidder shall be returned the same day of auction by DRT/Bank by credit to the account
of bidder mention in bid form.

9. Prospective bidder may avail online training from service provider.

10. Prospective bidders are advised to go through the website for details terms & conditions of sale before
submitting their bids or contact Branch Manager of the concerned Branch.

NAME
Union Bank of India

IFSC CODE
UBIN0551201

SL ... No. of
No Fosthions positions
I | State Mission Manager (Mobilisation, Counselingé& Job Fairs; Placement; 1
Branding Coordination with State Skill Mission)- SMM(MCJFPBC)
2 | State Mission Manager (Finance & Proposal Examination ;MIS& PIAs &
Coordination for Assessment & Certification)- SMM(FPE&MIS&PC)
3 | Program Manager (Management of Information Systems) -PM(MIS) |
4 | Programme Manager (Finance and Proposal Examination)-PM(FPE) 1
S | Dastrict Coordiator (DC DDU GKY ] 2
6 | Mission Executive (Placement)-ME(P) |
' | Assistant (Finance)-Asstt(F) |
8 | Assistant (Management of Information Systems)-Asstt(MIS)

SMMU(DDU-GKY) Total 32

3. District Mission Management Unit(DMMUs)

SL Positions No. of
No positions
1 | District Mission Manager -DMM 1
2 | District Thematic Coordinator(Institution Building Capacity Building)-DTC-IBCB 3
3 | District Thematic Coordmator(Social Inclusion Social Development)-DTC-SISD 1
4 | District Thematic Coordinator(Financial Inclusion)-DTC-FI 1
5 | District Thematic Coordinator(Monitoring Evaluation & Management Information 8

System) — DTC-ME& MIS

6 | District Thematic Coordinator(Livelihoods)- DTC-LH

District Thematic Coordinator(Account)-DTC-AC

DMMUs-Tota] 21

4. Block Mission Management Unit(BMMUs)

Dated : 01/12/2023 Recovery Officer

SL Position No. of
No W positions
1 | Block Mission Manager (BMM) 26
2 | Block Coordinator Livelihoods (Farm)- BC LH(F)) 41
3 | Block Coordinator Livelihoods (Non Farm) -BCLH(NF) 52
4 | Cluster Coordinator- (CC) 119
5 | Block Assistant (Account and Financial Inclusion)-BA(A&FI) 56
6 | Block Assistant(Monitoring Evaluation & Management Information System)- 59
BA(MIS)
" BMMUs- Total 353
Sd/-
For further details visit www.arsrlm.in (Amarnath Talwade) IAS
Secretary (RD&PR)
Govt. of Arunachal Pradesh
DIPR-ARN-9380-23 Itanagar.

e?ap_erﬂﬁnewss . com
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